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field in respect of elections to the Madhya 
Pradesh Vidhan Sabha, and 1 election 
petitions were filed in respect of the elections 
to the Lok Sabha from that State. 

(b) Five elections to the Vidhan Sabha and 
two elections to the Lok Sabha were declared 
void. An appeal is pending in the Supreme 
Court in respect of one election to the Vidhan 
Sabha declared void.] 

341. [Transferred to the 23rd Sep 
tember, 1964.] 

BANK ADVANCES AGAINST FOOD-GRAINS 

342. SHRI RAMGOPAL GUPTA: 
Will the Minister of FOOD AND AGRI 
CULTURE be pleased to state: 

(a) the amount of advances given against 
food-grains by different banks during the 
years 1962, 1963 and upto July 1964; and 

(b) if the advances show an increasing 
trend, what action Government propose to 
take to restrict these advances, in order to 
avoid the deleterious effect of the practice on 
the food situation whih has of late deteriorat-
ed to a considerable extent? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP FOOD AND AGRICULTURE 
(SHRI D. R. CHAVAN) : (a) The All-India 
advances of Scheduled banks against 
foodgrains outstanding on the last Friday of 
June of the year 1962, 1963 and 1964 have 
been as follows: — 

1962 Rs. 4639 lakhs 
1963 .   . Rs. 4290 lakhs 
1964 .   . Rs. 3983 lakhs 

Particulars ai advances outstanding at the end 
of the July 1964 are not yet available. 

(b) Does not arise 

 


